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consultations with concerned Governments
are in progress. It will be difficult at the
present moment to estimate the likely benefit.

RECONSTITUTION OF THE BOARD OF
DIRECT TAXES

*189. SHRI KALYAN ROY : Will the
Minister of FINANCE be pleased to state :

(a) whether Government have decid
ed to reconstitute the Board of Direct
Taxes in view of serious criticism
against its working; and

(b) if not, the reasons therefor?

THE MINISTER OF REVENUE AND
EXPENDITURE (SHRI K. R. GANESH) : (a)
and (b) The functioning of the Central Board
of Direct Taxes has been reorganised in regard
to dealing with matters which may come
before the Public Accounts Committee and
Audit  matters. The Internal  Audit
Organisation of the Income Tax Department
has been strengthened and streamlined to
ensure more effective functioning.
Administrative re-co'istitution of the Board is
not contemplated now. However, in imple-
menting the recommendations of the
Wanchoo Committee, and in the light of the
recommendations of the Pay Commission,
some restructuring of the Board may take
place.

RENEWAL OF INDO-BURMA AGREEMENT ON
OVERFLIGHTS

*190. SHRI SUNDAR  MANI
PATEL: SHRIK. C. PANDA :
SHRI LOKANATH MISRA :
SHRI S. S. MARISWAMY :

Will the Minister of TOURISM AND
CIVIL AVIATION be please to state :

(a) whether it is a fact that Indian Airlines
flights to Andaman via Burma remained
suspended for some time for want of renewal
of Indo-Burma agreement;
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(b) whether it is also a fact that the
flights have now been resumed; and

(c) if so, what are the details of the
agreement with Burma regarding overflights?

THE MINISTER OF TOURISM AND
CIVIL AVIATION (DR. KARAN SINGH) :
(a) and (b) Indian Airlines flights from
Calcutta to Port Blair (with a technical halt at
Rangoon) remained suspended from 2nd to
16th May, 1973 pending clearance from the
Burmese authorities. They were resumed
thereafter without the technical halt.

(c) Intergovernmental consultations were
held in May this year at which the delegations
of India and Burma agreed upon and initialled
the text of an air transport agreement and an
annex thereto. The agreed arrangements
regarding overflights provide that Air India
may overfly Burmese territory on 9 services
per week in each direction. Reciprocally the
Burma Airways Corporation may overfly
territory of India on 9 services per week in
each direction. Indian Airlines may also make
a technical landing at Rangoon for non-traffic
purposes in respect of its Port Blair services
thrice a week in each direction.

REPRESENTATION OF AGRICULTURISTS
AND INDUSTRY ON NATIONALISED
BANKS MANAGEMENT BOARDS

*191. MISS SAROJ PURUSHOT-
TAM KHAPARDE :
SHRI SARDAR AMIJAD
ALL

SHRI HARSH DEO MALAVIYA : SHRI N.
R. CHOUDHURY : DR. R. K.
CHAKRABARTI : SHRI K- B. CHETTRI :
Will the MINISTER OF FINANCE be
pleased to state :

(a) whether representatives of the
agriculturists, small and medium industries
have been given representation in the
Management Boards of the Nationalised
Banks; and
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(b) if so, what is the basis of such
selections?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRIMATI
SUSHILA ROHATGI) : (a) and (b) The
Boards of nationalised banks constituted
in accordance with clause 3 of the
Nationalised Banks (Management and
Miscellaneous Provisions) Scheme, 1970
have on them, among others, persons
connected with agriculture and small and
medium industries. They have been
appointed by Government, in
consultation with the Reserve Bank, as,
in their opinion, the special knowledge or
practical experience which these persons
possess will be useful for the working of
nationalised banks.
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[FOREIGN EXCHANGE RESERVES

*192. SHRI PREM MANOHAR :
SHRI O. P. TYAGI: SHRIN. K.
SHEJWALKAR SHRI V. K.
SAKHALECHA DR. BHAI
MAHAVIR : SHRI JAGDISH
PRASAD

MATHUR : SHRI D.

THENGARI :

[ RAJYA SABHA ]
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Will the Minister of FINANCE be
pleased to state :

(a) the yearwise break-up of foreign
exchange reserves for the last three years;
and

(b) the steps taken or proposed to be
taken by Government to improve the
situation ?]
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tTHE MINISTER OF STATE IN
THE MINISTRY OF FINANCE (SHRI
K.R. GANESH) : (a) The
foreign exchange reserves, including
Gold and Special Drawing Rights, at the
end of March, 1971, 1972 and 1973 were
Rs. 732.3 crores, Rs. 848.7 crores and
Rs. 846.6 crores respectively.

(b) Government is making constant
efforts to strengthen the country's balance
of payments. Exports promotion and

import substitution play a major role in
this as contributions to self reliance.]
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t[ ]English translation.



